>
Title: Papers laid on the Table of the House by Ministers/members.

RIg3, oy 311 aeAA Jera defl (off ATy gaie) & wEiee, o foorfeiRan ue mm uee Uz X &

(1) oz 3eier afaiforma, 1953 @t et 26 &t suenn (4) B sidelda Peoiefia iffRaenl &t vas-ve g (RBedt aen aEsh sFasaur):::-
(o) waz @1 (Jar) 3u-forre, 1983, St 17 fexwaz, 1983 b sra I Iwsud A sifdiefdon i al.ai. 4481 3 ywifdrd gu 9
(@) oo S (3amw) olerot 3u-forrw, 1985, S 19 arepaz, 1985 35 sied A5 s I arfdryeron e ast.3m. 4893 3 yaoifdrt gu 2
(chlor) avarz @ (Jans) Jionerot 3u-formar, 1989, S 15 aird, 1989 &5 smea 5 s 9 siféryerel e @.an. 187(ar) 3 yaifdia gu &
(ar) awr @3 (Jaw) dier 2ol 3u-forre, 1992, sit 30 afe, 1992 & s & siue 3 aiférRydon xen 1.3, 304(ar) 3 ymifde gu 9

(uiar) @z @1 (Jans) (g1 Aolerst) 3u-forrar, 1989, St 2 srawaz, 1989 & e & Irsiue 3 Jiferyaeln Az wr.an. 900 (ar) 3 yaoifdr gu
q

(o8) oo @S (Jam) 2delerer 3u-forrer, 1987, St 3 s, 1987 & s & zswae) 3 siffreraon 2izen wor.am. 158(ar) 3t yoifdr zu
(2m1) o= @S (Aans) ger Aoher su-fore, 1990, sit 21 swrad, 1992 ¥ smeda & s 3 siféRaen iween @.aim. 60(ar) 3 yaifde gu
(omo) e @i (Jam) g elrer 3u-former, 1990, sh 6 Sper, 1990 & sma & s 3 siftrpaen e @r.ai. 460(ar) 3 yoifdna ge 2
(oft) TR @IS (Jam) dierer JHoiterer 3u-forer, 1989, sit 2 Sead, 1990 & sz & Zewe 3 siffRaen 2izen wr.am. 5(ar) 3 yoifse su &
(e21) a2 S (3are) oderot su-Brwr, 1997, st 27 weadl, 1997 A sme P Wi 3 sfdiRIen e wrar. 154(3r) 3 gl ge &
(curs) oo @S (3am) eleer 3u-former, 2006, sit 18 sprda, 2006 ¥ s B Iemd, 3t e 2 L3, 484(ar) 3t ywifdn zu
(2) swfer (1) 3 sReeif udi Bt w1 geer U2 2@ A §u R B DR geldl aer Raor (Redt der sl 2izasavr)
(Placed in Library, See No. LT 9650/2008)

(3) (=) 3z Bl g Sacudic sitw st $s3d], bAemis & af 2007-2008 ¥ aftfe gfticer &t vas gl (RBodt der sideh Jizaszor) den drmaifda
an

(@) 3e2 wiz g Sacwic siiw e $53¢, hasmre B ad 2007-2008 & mrimvr &t IRER grI Wwisn B @iy 3 Aazr (e e sEeh Jmur)

(Placed in Library, See No. LT 9651/2008)
(4) (uw) Ice sfozeee 3w ca Bomsel, dgme & ad 2007-2008 & aftfe yfkce &t va yfel (Bodh aen s@)s! 2izmaun) den cramiEe oy
(@) 3icet slozcee v ool Boisol, aig & ad 2007-2008 & orimur Bl 3dR gRI Wwitel & iy 3 f[daur (Bod aen 3E)si Jizamaun),

(Placed in Library, See No. LT 9652/2008)
(5) (uw) eaeiciisi Sacudic ez, sgas B ad 2007-2008 & aiftfes yfedger Gf v yfer (Boc e PGl zapevn) der dramifdeT ar
(1) eaeirciish Saewiie ez, wpas o ad 2007-2008 & orimur O ROR grRI Wien B aix 3 gz (Bod den sE)sl Azamu))

(Placed in Library, See No. LT 9653/2008)
(6) (uw) Jcet cer wa, aftrmen & ad 2007-2008 & aftfes yfidser &t vas gfer (Boch aen sE)slt 2izasavn) den dramsifgn a
(@) 3icet ce1 wa, clffreron & ad 2007-2008 & oRimul & IrdR gRI Aedien B ai¥ 3 [dazur (Bed e siE|sl sizamaur),

(Placed in Library, See No. LT 9654/2008)
(7) (o) sS1-owiel ca1 ¥4, dlivomame & ad 2007-2008 & aiftio yffRiger &I v yfet (RBoe den @l Amaun) den dramusiign o,
(<) $=1-owiat cer w4, siiems & ad 2007-2008 & oriw2ur &I AedR grRr Wwiler & aly 3 [z (B aer s@jsh zma))

(Placed in Library, See No. LT 9655/2008)



(8) () 3icet sBecyye aifw 35 e, Sicitr & ad 2007-2008 ¥ aiftie yferdger &1 e yfer (Bodh aen sH)sh e aen craudifi o=
(@) e sBeceye siiw 3s ez, anciR B ad 2007-2008 ¥ wriaur & Ror grt Jlen & @ 3 Raur (Rodt aen sE)sh 2zm2ur),

(Placed in Library, See No. LT 9656/2008)
(9) () 2aoiciish Sacudic ez, smer1 B ad 2007-2008 & aiftfes yfidcor &1 e gfer (Rodl men sid)elt 2izeasaur) aen cramifdie o=,
() eaoiciish 3aetudie ez, amerRT B af 2007-2008 A wrias2vr G JRwR grT Aeflen I ai A Ravur (Badl der sid)sh asau),

(Placed in Library, See No. LT 9657/2008)
(10) (uw) et cer w41 wus ot ez, yaorraz B ad 2007-2008 & aiftfes yfdicor &1 was gfer (Rodl e sid)olt 2izasaur) men cramiEie o=,
(@) 3icet ce1 a1 wus it ez, gaoraz B ad 2007-2008 & wriwur & R grt flsn B i 3 Razr (Bed aen sid)sh sizaseor),

(Placed in Library, See No. LT 9658/2008)
(11) (vw) e ger w0 wus ot e, dlermim B af 2007-2008 ¥ aiftfes yfdcor 6t vas yfer (Badt aren sid)oft 2izaszur) den dramdfdie o,
() 3icet cer o eus ol ez, ekt B ad 2007-2008 A wriaszur & 2RoR grRI Wfien b ai 3 [azur (Red aen sidjst zav)

(Placed in Library, See No. LT 9659/2008)
(12) (uw) $8Y-owlor car Fa, siedamEc & ai 2007-2008 & aiftfe yfddse &6 ew yfer (Bodh den sid)oht 2aun) aer cramdiféT a1
(@) $s¥-orial gl 4, sewcmIG & ai 2007-2008 & wrimur 6 3rmrR grI 2Wwilsn & 4l 3 Ravvr (Badh aen sE)sh 2maur))

(Placed in Library, See No. LT 9660/2008)
(13) (o) ca a1 wus ol ez, spmsrd & aif 2007-2008 & aftfo yfkicer & uo yfer (Badt aen sE)eh 2iemeon) aen daa3ign o=
(@) 3igar ger Fa vus foivr ez, sl & ad 2007-2008 & wridmur 6 R grt i & @i 3 Razur (Rod aen 3E)sh 2izamaur),

(Placed in Library, See No. LT 9661/2008)

(14) (vw) aeikciich Sacudic Aez (F@IEA vus udkae Sacudic dc2), doolal & af 2007-2008 & aftfa yfdicor & v YRt (Badl aer s@jsh
JixapIun) den it AR

(@) eaoieitslt Sacmdie e (Fpivd vvs udae Sacudie ez), wooila & ad 2007-2008 & wriawvr @Gt IR grT Wien & ai A [ar (Bed
a8l 3idjoll AFa0)|
(Placed in Library, See No. LT 9662/2008)
(15) (vw) $sY-swier cet wa, $Gl2 b adf 2007-2008 & aiftier yferdcor Bt v yfer (fRodt aem sidfsh 2izaaur) den cram3ifdia o,
() $st-swiar ¢et w1, saik & add 2007-2008 3 wriwzvr 6t ror grI 2efisn & @iz 3 fAaeur (Bodt aen sE)ph 2ieaaun),
(Placed in Library, See No. LT 9663/2008)

(16) (vw) Tasikih Sacmic ez (YRRI Bvs Yisac Sqoudic e?), PRI & ad 2007-2008 & aftfe yfikica & vas yft (RBodt aen s@pst
JFDI0T) dlen cramdiE

(1) eaoilciisl Saemdic Il (YR vus Jisdae Sdaeudic Jic3), 3meRl & ad 2007-2008 & mrimur & 3or grt 30fien & a 3 fdaur (2edl aen
3EJeh 3iFasIT))

(Placed in Library, See No. LT 9664/2008)

(17) (uw) Eaeicish Sacmadic e (sdacfera Afdar vos et 3iez), doflarer & ad 2007-2008 & aftfe yfkcs &t vas ygf (Radt aen @)k
JMIH0T) en a3 e

(@) 2amilciist Sacmdic ez (scmgbrr Afd vus st 2e?), sl & ad 2007-2008 & ®rimur & IRDR gRT 2witen & @i 3 dazur (Bodt
t1en 3Pl JTmau))



(Placed in Library, See No. LT 9665/2008)
(18) (um) $s¥-3forar ca w1, SwIIGYR & ad 2007-2008 & aifties yfeRiGoer bt wap yfer (Bodt arer sE)sl Araon) aer dramdifg aay,
(<) $Y-3forer cer w1, SEAIGYR & ad 2007-2008 ¥ wria2vr G R grY AWwilen b @iz 3 fAazor (Rod aer sE)sH 2Awaur),

(Placed in Library, See No. LT 9666/2008)

(19) (o) eaeilciicht Sacdic Iz (PRI @ Psdc Sacuic 3dc2), o & af 2007-2008 & aftfe giidicer & oo gitt (RBedt aer se)sh Jzamor)
1er cramSiignT o

(@) caeiicich Sacmdic Jee (PRI @ Yisac Sacueic c2), #2c & ad 2007-2008 & DRI & DR grRI JWWiten & a2 i [au (RBedt mer
3@l sizason),
(Placed in Library, See No. LT 9667/2008)

(20) (o) 2asieiish Sacudie ez (Acer wefer fopr slzecie), doord B ad 2007-2008 & aifties gferics & vas gfer (Rodt aen sP1sh sizassor)
e cram3iig a

() eaeirciish Sacmdic ez (Aga pefRr LoPr skzeeye), doors B ad 2007-2008 & wrimur & rwrR grI 2eEfen B i i [azur (Bed aen
3Pl sizasauD);

(Placed in Library, See No. LT 9668/2008)

(21) (uwp) aigeie sRecye B AR, i s S seaysals, dcmie & ad 2007-2008 & aftfe yffrce &t v yfer (RBodt aer P
JiFepur) den cramRiigi o,

() orgmoret $Becve B ansay, Faiicr vos ifdem scayssl, dgeme & af 2007-2008 & wrimur 6t wpor grt weflen P ai 3 fRazor (Rodt asn
3ieyalt Jizaaun))
(Placed in Library, See No. LT 9669/2008)

(22) (o) oigmeiet sBeege B seouRfon uus Faifa fRsmin Sacudic, siust & ad 2007-2008 & aftfe gffricer @t v gftr (ot den @
JiFepIun) ren cramifda A

(<) oromrer sReee Biz sesAiN ws i [sor 3dedic, siest & ad 2007-2008 & mricor & swor gt weisn & @l 3 gz (Red
e EEl Td),

(Placed in Library, See No. LT 9670/2008)
(23) (o) FEd Si apeiens P, 3Fas B ad 2007-2008 & aftfe yfikes 6 ew gt (Redt aen spph 2iza),
(@) xuch sivz aqmieNeT sm=iel, deas & ad 2007-2008 & @it sl &t v g (Rodt e sPeh Azam2on) den 3ol U2 Azaule yfikco
(cftor) 2t 32 spwiteldr 3ol FFas B ad 2007-2008 A Bricvr Bl DR gRT Wi B ai 3t RAazvr (Redl aen il zau),

(Placed in Library, See No. LT 9671/2008)
(24) duoft afdformr, 1956 &t Rt 619@ &t 3uemrRt (1) B sicela BEotelRar uqgi Gt ww gl (Rod der sP)sh 2aw2ur) -

() (eo) sivmfias sshicer Sacudic oRURMT b Gl Us dd UUs gl Us olPR &dcll s omft gamr & ad 2006-2007 & @ricur &t
IIBR gRI Hddlen b als 3 [aaur,

(a)) siumechlas ssBeerer Sacudie wrRuUleel it gavr Us da vus giel Us apR &dcl Rifis soft gaur & ad 2006-2007 o1 affes yfRies,
a3 S cen 3o U Porrw-aAscrxmdlers & feruftrr

(Placed in Library, See No. LT 9672/2008)

(=) () siswmr vus BolR srddg $R9Rs Sacwic wrulkem RifRs, ddesckr & ad 2006-2007 & afts yfrica & v gfer (Bedt aen
@Yol FFd2ur) e clauIiE o)

(@) sis#El vus forpaR smEcigA skid|fes Sacudic oRUkE RIFes, Uidecrr & ad 2006-2007 & ®riwur & Iemr grI Aefen & v git
(2ot cen sE)h Jzasaon)

(Placed in Library, See No. LT 9673/2008)



(a1) (uap) I crg 3ener feifdes, orf RBecht 3 ad 2007-2008 & wsriassvr &1 3w gt wflen 35 @ i fau

() Ireler erg FeNet foifdes, orf RBeeh a1 add 2007-2008 a1 arftfes gfRicor, cramsiiger 1 der o1 U forides-aacay3ismas &1 fRoafirer,

(25) 3uer (24) &t s iz () 3h2 (1) 3 feafke udl @t w1 ued U 316l 3 gu Aewa I @Rl geffol aer avur (RBodt aen sPGh sizasun),
(Placed in Library, See No. LT 9674/2008)

(26) aizdml 3z PR duee Tt i spielsr aF fAfrper, 1988 & arr 40 & sidsia forafeiRaa arfyaensll &I vas-uvas gt (RBodt den
3E)el Fwavn) -

(up) sismE 3iiz fBrpar duepe el siz spEielst @ (orlur sifeRt) sl Brer, 2007, it 26 srpaz, 2007 & siseaw iz Broar & e 3
aifdyeen e 235/07/ow.31. 50-274/2000-1Hdt 1 3 geoiforT gu &

(@) siswm 3l orowr duene el sz spEles ds (IwE "a1" sie e "a") ordf BreEr, 2007, Sl 26 srpaz, 2007 & sis#ae dii BroER
Ire1ur] 3t siferepe 2w 236/07 few. 3. 50-274/2000-3kd I 3 yemiigeT gu &

(27) 3uxfep (26) 9t 3fecrfaa uqgi @ 291 uce U2 X! 3 g fdcia I wrr Gotfer aren v (Rod aen s@jslt 2izm2n)
(Placed in Library, See No. LT 9675/2008)

(28) wrt iz sypikenor ameier sifdfore, 1956 &t urr 10 & siweia ot siffemen Jiwen @ram. 523(sr), st 17 aixd, 2008 & smea & 2eme
yeoiford &5 oft aaen Bribs grt 1 wird, 2007 6t siftyaen 3=t o, 306(ar) 3 el fbw sre &, Ht ve gft (RBedh aen sEGh Jizaaun),

(29) 3ujeo (28) i 3fecrlaa ugi @ A1 ucel U2 IXI6l 3 U fdcia PRI Goter aren fdarur (Rod aen 3@[El 2zm2n)

(Placed in Library, See No. LT 9676/2008)

THE MINISTER OF SCIENCE AND TECHNOLOGY AND MINISTER OF EARTH SCIENCES (SHRI KAPIL SIBAL): I beg to lay on the
Table -

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Birbal Sahni Institute of Palaeobotany, Lucknow, for the
year 2007-2008, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Birbal Sahni Institute of
Palaeobotany, Lucknow, for the year 2007-2008.

(Placed in Library, See No. LT 9677/2008)

(2) (i) A copy of the Annual Report (Hindi and English versions) of the International Advanced Research Centre for Powder
Metallurgy and New Materials, Hyderabad, for the year 2007-2008, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the International Advanced
Research Centre for Powder Metallurgy and New Materials, Hyderabad, for the year 2007-2008.

(Placed in Library, See No. LT 9678/2008)

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Jawaharlal Nehru Centre for Advanced Scientific Research,
Bangalore, for the year 2007-2008, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Jawaharlal Nehru Centre
for Advanced Scientific Research, Bangalore, for the year 2007-2008.

(Placed in Library, See No. LT 9679/2008)

(4) (i) A copy of the Annual Report (Hindi and English versions) of the Centre for Liquid Crystal Research, Bangalore, for the year
2007-2008, alongwith Audited Accounts.

(i) Statement regarding Review (Hindi and English versions) by the Government of the working of the Centre for Liquid Crystal



Research, Bangalore, for the year 2007-2008.
(Placed in Library, See No. LT 9680/2008)

(5) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Academy of Sciences, Bangalore, for the year
2007-2008, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Indian Academy of
Sciences, Bangalore, for the year 2007-2008.

(Placed in Library, See No. LT 9681/2008)

(6) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Astrophysics, Bangalore, for the year
2007-2008, alongwith Audited Accounts.

(i) Statement regarding Review (Hindi and English versions) by the Government of the working of the Indian Institute of
Astrophysics, Bangalore, for the year 2007-2008.

(Placed in Library, See No. LT 9682/2008)

(7) (i) A copy of the Annual Report (Hindi and English versions) of the Vigyan Prasar, Noida, for the year 2007-2008, alongwith
Audited Accounts.

(i) Statement regarding Review (Hindi and English versions) by the Government of the working of the Vigyan Prasar, Noida, for
the year 2007-2008.

(Placed in Library, See No. LT 9683/2008)

(8) (i) A copy of the Annual Report (Hindi and English versions) of the National Academy of Sciences, Allahabad, for the year
2007-2008, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the National Academy of
Sciences, Allahabad, for the year 2007-2008.

(Placed in Library, See No. LT 9684/2008)

(9) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Association for the Cultivation of Science, Kolkata,
for the year 2007-2008, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Indian Association for the
Cultivation of Science, Kolkata, for the year 2007-2008.

(Placed in Library, See No. LT 9685/2008)

(10) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Geomagnetism, Navi Mumbai, for the
year 2007-2008, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Indian Institute of
Geomagnetism, Navi Mumbai, for the year 2007-2008.

(Placed in Library, See No. LT 9686/2008)

(11) (i) A copy of the Annual Report (Hindi and English versions) of the Wadia Institute of Himalayan Geology, Dehradun, for the
year 2007-2008, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Wadia Institute of
Himalayan Geology, Dehradun, for the year 2007-2008.

(Placed in Library, See No. LT 9687/2008)

(12) (i) A copy of the Annual Report (Hindi and English versions) of the Indian National Academy of Engineering, New Delhi, for
the year 2007-2008, alongwith Audited Accounts.

(i) Statement regarding Review (Hindi and English versions) by the Government of the working of the Indian National Academy
of Engineering, New Delhi, for the year 2007-2008.



(Placed in Library, See No. LT 9688/2008)

(13) (i) A copy of the Annual Report (Hindi and English versions) of the Indian National Science Academy, New Delhi, for the
year 2007-2008, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Indian National Science
Academy, New Delhi, for the year 2007-2008.

(Placed in Library, See No. LT 9689/2008)

(14) (i) A copy of the Annual Report (Hindi and English versions) of the Institute of Life Sciences, Bhubaneswar, for the year
2007-2008.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Institute of Life Sciences, Bhubaneswar, for the year 2007-
2008, together with Audit Report thereon.

(i) Statement regarding Review (Hindi and English versions) by the Government of the working of the Institute of Life Sciences,
Bhubaneswar, for the year 2007-2008.

(Placed in Library, See No. LT 9690/2008)

(15) (i) A copy of the Annual Report (Hindi and English versions) of the Institute of Bioresources and Sustainable Development,
Imphal, for the year 2007-2008, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Institute of Bioresources
and Sustainable Development, Imphal, for the year 2007-2008.

(Placed in Library, See No. LT 9691/2008)

(16) (i) A copy of the Annual Report (Hindi and English versions) of the National Institute for Plant Genome Research, New Delhi,
for the year 2007-2008, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the National Institute for Plant
Genome Research, New Delhi, for the year 2007-2008.

(Placed in Library, See No. LT 9692/2008)

(17) (i) A copy of the Annual Report (Hindi and English versions) of the National Brain Research Centre, Manesar, for the year
2007-2008, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the National Brain Research
Centre, Manesar, for the year 2007-2008.

(Placed in Library, See No. LT 9693/2008)

(18) (i) A copy of the Annual Report (Hindi and English versions) of the Center for DNA Fingerprinting and Diagnostics,
Hyderabad, for the year 2007-2008, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Center for DNA
Fingerprinting and Diagnostics, Hyderabad, for the year 2007-2008.

(Placed in Library, See No. LT 9694/2008)

(19) (i) A copy of the Annual Report (Hindi and English versions) of the National Centre for Cell Science, Pune, for the year
2007-2008, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the National Centre for Cell
Science, Pune, for the year 2007-2008,

(Placed in Library, See No. LT 9695/2008)

(20) (i) A copy of the Annual Report (Hindi and English versions) of the National Institute of Immunology, New Delhi, for the
year 2007-2008, alongwith Audited Accounts.



(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the National Institute of
Immunology, New Delhi, for the year 2007-2008.

(Placed in Library, See No. LT 9696/2008)

(21) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Vaccines Corporation Limited, Gurgaon, for the
year 2007-2008, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Indian Vaccines
Corporation Limited, Gurgaon, for the year 2007-2008.

(Placed in Library, See No. LT 9697/2008)

(22) (i) A copy of the Annual Report (Hindi and English versions) of the National Centre for Antarctic and Ocean Research,
Vasco-Da-Gama, for the year 2007-2008, alongwith Audited Accounts.

(i) Statement regarding Review (Hindi and English versions) by the Government of the working of the National Centre for
Antarctic and Ocean Research, Vasco-Da-Gama, for the year 2007-2008.

(Placed in Library, See No. LT 9698/2008)

(23) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Tropical Meteorology, Pune, for the
year 2007-2008, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Indian Institute of Tropical
Meteorology, Pune, for the year 2007-2008.

(Placed in Library, See No. LT 9699/2008)

(24) (i) A copy of the Annual Report (Hindi and English versions) of the Indian National Centre for Ocean Information Services,
Hyderabad, for the year 2007-2008, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Indian National
Centre for Ocean Information Services, Hyderabad, for the year 2007-2008.

(Placed in Library, See No. LT 9700/2008)

(25) (i) A copy of the Annual Report (Hindi and English versions) of the National Institute of Ocean Technology, Chennai, for the
year 2007-2008, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the National Institute of Ocean
Technology, Chennai, for the year 2007-2008.

(Placed in Library, See No. LT 9701/2008)

(26) (i) A copy of the Annual Report (Hindi and English versions) of the Council of Scientific and Industrial Research, New Delhi,
for the years 2005-2006 and 2006-2007.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Council of Scientific and Industrial Research, New Delhi,
for the years 2005-2006 and 2006-2007, together with Audit Report thereon.

(i) Statement regarding review (Hindi and English versions) by the Government of the working of the Council of Scientific and
Industrial Research, New Delhi, for the years 2005-2006 and 2006-2007.

(27) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (26) above.
(Placed in Library, See No. LT 9702/2008)

(28) (i) A copy of the Annual Report (Hindi and English versions) of the Raman Research Institute, Bangalore, for the year 2007-
2008, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Raman Research
Institute, Bangalore, for the year 2007-2008.



(Placed in Library, See No. LT 9703/2008)

(29) (i) A copy of the Annual Report (Hindi and English versions) of the Satyendra Nath Bose National Centre for Basic
Sciences, Kolkata, for the year 2007-2008, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Satyendra Nath Bose
National Centre for Basic Sciences, Kolkata, for the year 2007-2008.

(Placed in Library, See No. LT 9704/2008)

(30) (i) A copy of the Annual Report (Hindi and English versions) of the Rajiv Gandhi Centre for Biotechnology,
Thiruvananthapuram, for the year 2007-2008.

(i) A copy of the Annual Accounts (Hindi and English versions) of the Rajiv Gandhi Centre for Biotechnology,
Thiruvananthapuram, for the year 2007-2008, together with Audit Report thereon.

(iii) Statement regarding review (Hindi and English versions) by the Government of the working of the Rajiv Gandhi Centre
for Biotechnology, Thiruvananthapuram, for the year 2007-2008.

(Placed in Library, See No. LT 9705/2008)

(31) copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the Companies
Act, 1956:-

(i) Statement regarding Review by the Government of the working of the National Research Development Corporation, New
Delhi, for the year 2007-2008.

(ii) Annual Report of the National Research Development Corporation, New Delhi, for the year 2007-2008, alongwith
Audited Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 9706/2008)

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI SHRIPRAKASH JAISWAL): I beg to lay on the Table -

(1) A copy of the Indo-Tibetan Border Police Force, Constable (Tailor), Constable (Gardener) and Constable (Cobbler) Group 'C'
posts recruitment Rules, 2008 (Hindi and English versions) published in Notification No. G.S.R. 656(E) in Gazette of India

dated the 17! September, 2008 under sub-section (3) of Section 156 of the Indo-Tibetan Border Police Force Act, 1992.
(Placed in Library, See No. LT 9707/2008)

(2) A copy each of the following Notifications (Hindi and English versions) under sub-section (3) of Section 22 of the
Central Industrial Security Force Act, 1968:-

()] The Central Industrial Security Force (Group "A" and "B" Civilian Gazetted Posts) Recruitment Amendment Rules,
2008 published in Notification No. G.S.R. 652(E) in Gazette of India dated the 12t September, 2008.

(ii) The Central Industrial Security Force (Group "B" Civilian Non-Gazetted Posts Recruitment (Amendment) Rules,
2008 published in Notification No. G.S.R. 653(E) in Gazette of India dated the 12 September, 2008.

(Placed in Library, See No. LT 9708/2008)

(3) A copy each of the following Notifications (Hindi and English versions) under sub-section (3) of Section 141 of the Border
Security Force Act, 1968:-

(i) The Border Security Force Water Wing Group 'A' (Technical Staff) Recruitment Amendment Rules, 2008
published in Notification No. G.S.R. 25 in Gazette of India dated the gth February, 2008.



(ii) The Border Security Force (Group'C' Combatised, Para-Medical Staff) Recruitment (Amendment) Rules,
published in Notification No. G.S.R. 126 in Gazette of India dated the 12t July, 2008.

(iii) The Border Security Force, (Engineering Officer) Recruitment (Amendment) Rules, 2007 published in
Notification No. G.S.R. 227 in Gazette of India dated the 315t October, 2007.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at item No. (iii) of (3)
above.

(Placed in Library, See No. LT 9709/2008)

(5) A copy of the Central Industrial Security Force, Security Wing (Subordinate Ranks) Recruitment (Amendment) Rules, 2008

(Hindi and English versions) published in Notification No. G.S.R. 672(E) in Gazette of India dated the 23 September;
2008 issued under article 309 of the Constitution.

(Placed in Library, See No. LT 9710/2008)

(6) A copy of the Chandigarh Administration Private Security Agencies Rules, 2006 (Hindi and English versions) published in

Notification No. 616(GOI)HIII(2)-2006/20687 in Chandigarh Administration Gazette dated the 7th November, 2006 under
sub-section (4) of Section 25 of the Private Security Agencies (Regulation) Act, 2005.

(7) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (6) above.

(Placed in Library, See No. LT 9711/2008)

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT (SHRI M.A.A. FATMI): I beg to lay on
the Table-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Sarva Shiksha Abhiyan, Gangtok, for the year 2004-
2005, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Sarva Shiksha
Abhiyan, Gangtok, for the year 2004-2005.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.
(Placed in Library, See No. LT 9712/2008)

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Sarva Shiksha Abhiyan, Karnataka, for the year
2006-2007, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Sarva Shiksha
Abhiyan, Karnataka, for the year 2006-2007.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.
(Placed in Library, See No. LT 9713/2008)

(5) (i) A copy of the Annual Report (Hindi and English versions) of the Sarva Shiksha Abhiyan, UT Mission Authority,
Andaman and Nicobar Islands, Port Blair, for the year 2006-2007, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Sarva Shiksha
Abhiyan, UT Mission Authority, Andaman and Nicobar Islands, Port Blair, for the year 2006-2007.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (5) above.



(Placed in Library, See No. LT 9714/2008)

(7) (i) A copy of the Annual Report (Hindi and English versions) of the Jharkhand Education Project Council, Ranchi, for the
year 2005-2006, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Jharkhand Education
Project Council, Ranchi, for the year 2005-2006.

(8) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (7) above.
(Placed in Library, See No. LT 9715/2008)

(9) (i) A copy of the Annual Report (Hindi and English versions) of the Sarva Shiksha Abhiyan Authority, Punjab,
Chandigarh, for the year 2006-2007, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Sarva Shiksha
Abhiyan Authority, Punjab, Chandigarh, for the year 2006-2007.

(10) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (9) above.
(Placed in Library, See No. LT 9716/2008)

(11) (i) A copy of the Annual Report (Hindi and English versions) of Himachal Pradesh Primary Education Society (Sarva
Siksha Abhiyan State Mission Authority), Shimla, for the years 2005-2006 and 2006-2007, alongwith Audited
Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Himachal Pradesh
Primary Education Society (Sarva Siksha Abhiyan State Mission Authority), Shimla, for the years 2005-2006 and 2006-
2007.

(12) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (11) above.

(Placed in Library, See No. LT 9717/2008)

(13) (i) A copy of the Annual Report (Hindi and English versions) of the Sarva Shiksha Abhiyan Rajya Mission Mizoram, Aizawl,
for the years 2005-2006 and 2006-2007, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Sarva Shiksha Abhiyan
Rajya Mission Mizoram, Aizawl, for the years 2005-2006 and 2006-2007.

(14) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (13) above.
(Placed in Library, See No. LT 9718/2008)

(15) (i) A copy of the Annual Report (Hindi and English versions) of Sarva Shiksha Abhiyan Society, Chandigarh, for the year
2006-2007, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Sarva Shiksha Abhiyan
Society, Chandigarh, for the year 2006-2007.

(16) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (15) above.
(Placed in Library, See No. LT 9719/2008)

(17) (i) A copy of the Annual Report (Hindi and English versions) of the Sarva Shiksha Abhiyan UT of Daman and Diu, Daman,
for the year 2004-2005, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Sarva Shiksha Abhiyan
UT of Daman and Diu, Daman, for the year 2004-2005.

(18) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (17) above.



(Placed in Library, See No. LT 9720/2008)

(19) (i) A copy of the Annual Report (Hindi and English versions) of the Sarva Shiksha Abhiyan UT of Daman and Diu, Daman,
for the years 2005-2006 and 2006-2007, alongwith Audited Accounts.

(i) Statement regarding Review (Hindi and English versions) by the Government of the working of the Sarva Shiksha Abhiyan UT
of Daman and Diu, Daman, for the years 2005-2006 and 2006-2007.

(20) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (19) above.
(Placed in Library, See No. LT 9721/2008)

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI SHRIPRAKASH JAISWAL): On behalf of Shrimati V.
Radhika Selvi, I beg to lay on the Table:-

(1) A copy of the National Disaster Management Authority (Financial Advisor) Recruitment Rules, 2008 (Hindi and English

versions) published in Notification No. G.S.R. 26(E) in Gazette of India dated the 11t January, 2008 under Section 77
of the Disaster Management Act, 2005.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.
(Placed in Library, See No. LT 9722/2008)

(3) A copy each of the following Notifications (Hindi and English versions) under Section 389 of the New Delhi Municipal
Council Act, 1994:-

(i)  The New Delhi Municipal Council (Appointment of agents of absentee owners of lands and buildings) Bye-

laws, 2008 published in Notification No. F.No. 4/1/2006/NDMC/6680 in Delhi Gazette dated the 11t April,
2008.

(i)  The New Delhi Municipal Council (Registration and Control of Dogs) Bye-laws, 2008 published in Notification
No. F. No. 4/16/2006/UD/NDMC/6679 in Delhi Gazette dated the 11t April, 2008.

(iii)  The New Delhi Municipal Council (Payment of Property Tax) Bye-laws, 2008 published in Notification No. F.
No. 4/2/2006/UD/NDMC/6681 in Delhi Gazette dated the 11th April, 2008.

(iv)  The New Delhi Municipal Council (Sealing of Unauthorised Construction) Rules, 2008 published in Notification
No. G.S.R. 411(E) in Delhi Gazette dated the 29t" May, 2008.

(v)  The recruitment regulations for the post of Legal Advisor of New Delhi Municipal Council of New Delhi, 2001

published in Notification No. F. No. 19/5/08/RR/NDMC/UD/8686/888 in Delhi Gazette dated the 15t May,
2008.

(vi)  The recruitment regulations for the post of Assistant Engineer (Electric) of New Delhi Municipal Council of
New Delhi, 2006 published in Notification No. F. No. 19/5/08/RR/NDMC/UD/8686/888 in Delhi Gazette dated

the 15t May, 2008.

(vii)  The recruitment regulations for the post of Executive Engineer (Electric) of New Delhi Municipal Council of
New Delhi, 2006 published in Notification No. F. No. 19/5/08/RR/NDMC/UD/8686/888 in Delhi Gazette dated

the 15t May, 2008.

(viii) The recruitment regulations for the post of Superintending Engineer (Electric) of New Delhi Municipal Council
of New Delhi, 2006 published in Notification No. F. No. 19/5/08/RR/NDMC/UD/8686/888 in Delhi Gazette

dated the 15t" May, 2008.

(ix)  The recruitment regulations for the post of Additional Law Officer of New Delhi Municipal Council of New
Delhi, 2006 published in Notification No. F. No. 19/5/08/RR/NDMC/UD/8686/888 in Delhi Gazette dated the

15th May, 2008.

(x)  The recruitment regulations for the post of Law Officer of New Delhi Municipal Council of New Delhi,2001

published in Notification No. F. No. 19/5/08/RR/NDMC/UD/8686/888 in Delhi Gazette dated the 15t May,
2008.



(xi)  The recruitment regulations for the post of Deputy Law Officer/Municipal Prosecutor of New Delhi Municipal
Council of New Delhi,2006 published in Notification No. F. No. 19/5/08/RR/NDMC/UD/8686/888 in Delhi

Gazette dated the 15t May, 2008.

(xii)  The recruitment regulations for the post of Assistant Law Officer of New Delhi Municipal Council of New
Delhi, 2006 published in Notification No. F. No. 19/5/08/RR/NDMC/UD/8686/888 in Delhi Gazette dated the

15th May, 2008.

(xiii) The recruitment regulations for the post of Senior Accounts Officer/Finance Officer of New Delhi Municipal
Council of New Delhi,2006 published in Notification No. F. No. 19/5/08/RR/NDMC/UD/8686/888 in Delhi

Gazette dated the 15t May, 2008.

(xiv) The recruitment regulations for the post of Accounts Officer/Finance Officer of New Delhi Municipal Council of
New Delhi, 2006 published in Notification No. F. No. 19/5/08/RR/NDMC/UD/8686/888 in Delhi Gazette dated

the 15t May, 2008.

(xv)  The recruitment regulations for the post of Assistant Accounts/Finance Officer of New Delhi Municipal Council
of New Delhi,2006 published in Notification No. F. No. 19/5/08/RR/NDMC/UD/8686/888 in Delhi Gazette dated

the 15t May, 2008.

(xvi) The recruitment regulations for the post of Junior Accounts Officer of New Delhi Municipal Council of New
Delhi, 2006 published in Notification No. F. No. 19/5/08/RR/NDMC/UD/8686/888 in Delhi Gazette dated the

15th May, 2008.

(xvii) The recruitment regulations for the post of Sanitation Officer of New Delhi Municipal Council of New
Delhi,2006 published in Notification No. F. No. 19/5/08/RR/NDMC/UD/8686/888 in Delhi Gazette dated the

15th May, 2008.

(xviii) The recruitment regulations for the post of Chief Estimator (Civil) of New Delhi Municipal Council of New
Delhi,2006 published in Notification No. F. No. 19/5/08/RR/NDMC/UD/8686/888 in Delhi Gazette dated the

15t May, 2008.

(xix) The recruitment regulations for the post of Senior Shift Officer of New Delhi Municipal Council of New
Delhi, 2006 published in Notification No. F. No. 19/5/08/RR/NDMC/UD/8686/888 in Delhi Gazette dated the

15th May, 2008.

(xx) The recruitment regulations for the post of Chief Security Officer of New Delhi Municipal Council of New
Delhi, 2006 published in Notification No. F. No. 19/5/08/RR/NDMC/UD/8686/888 in Delhi Gazette dated the
15th May, 2008.

(xxi) The recruitment regulations for the post of Assistant Fire Officer of New Delhi Municipal Council of New
Delhi,2007 published in Notification No. F. No. 19/5/08/RR/NDMC/UD/8686/888 in Delhi Gazette dated the

15th May, 2008.

(xxii) The recruitment regulations for the post of Fire Officer of New Delhi Municipal Council of New Delhi,2007

published in Notification No. F. No. 19/5/08/RR/NDMC/UD/8686/888 in Delhi Gazette dated the 15t May,
2008.

(xxiii) The recruitment regulations for the post of Superintendent Commercial of New Delhi Municipal Council of New
Delhi, 2006 published in Notification No. F. No. 19/5/08/RR/NDMC/UD/8686/888 in Delhi Gazette dated the

15t May, 2008.

(xxiv) The recruitment regulations for the post of Assistant Commercial Officer of New Delhi Municipal Council of
New Delhi,2006 published in Notification No. F. No. 19/5/08/RR/NDMC/UD/8686/888 in Delhi Gazette dated
the 15t May, 2008.

(xxv) The recruitment regulations for the post of Superintending Engineer (Civil)l of New Delhi Municipal Council of
New Delhi, 2006 published in Notification No. F. No. 19/5/08/RR/NDMC/UD/8686/888 in Delhi Gazette dated

the 15t May, 2008.

(Placed in Library, See No. LT 9723/2008)

THE MINISTER OF STATE IN THE DEPARTMENT OF INDUSTRIAL POLICY AND PROMOTION, MINISTRY OF COMMERCE AND



INDUSTRY (SHRI ASHWANI KUMAR): On behalf of Shri Pawan Kumar Bansal, I beg to lay on the Table a copy of the 11t
Progress Report (Hindi and English versions) on the action taken pursuant to the recommendations of the Joint Parliamentary
Committee on Stock Market Scam and matters relating thereto-December, 2008,

(Placed in Library, See No. LT 9724/2008)

THE MINISTER OF STATE IN THE DEPARTMENT OF INDUSTRIAL POLICY AND PROMOTION, MINISTRY OF COMMERCE AND
INDUSTRY (SHRI ASHWANI KUMAR): I beg to lay on the Table:-

(1) A copy each of the following Notifications (Hindi and English versions) issued under Section 18-G of the Industries
(Development and Regulation) Act, 1951:-

()] The Newsprint Control (Amendment) Order, 2008, published in Notification No. S.0. 1035(E) in Gazette of India
dated the 29" April, 2008.

(i)  The Newsprint Control (Amendment) Order, 2008, published in Notification No. S.0. 1179(E) in Gazette of India
dated the 215t May, 2008.

(iii)  The Newsprint Control (Amendment) Order, 2008, published in Notification No. S.0. 1865(E) in Gazette of India
dated the 29% July, 2008.

(iv)  The Newsprint Control (Amendment) Order, 2008, published in Notification No. S.0. 1866(E) in Gazette of India
dated the 291 July, 2008.

(v)  The Newsprint Control (Amendment) Order, 2008, published in Notification No. 5.0. 2029(E) in Gazette of India
dated the 121 August, 2008.

(vi)  The Newsprint Control (Amendment) Order, 2008, published in Notification No. S.0. 2030(E) in Gazette of India
dated the 12 August, 2008.

(vii) The Newsprint Control (Amendment) Order, 2008, published in Notification No. S.0. 2066(E) in Gazette of India
dated the 19™ August, 2008.

(Placed in Library, See No. LT 9725/2008)

(2) A copy of the Notification No. S.0. 2439(E) (Hindi and English versions) published in Gazette of India dated the 10t October,

2008, making certain amendments in Notification No. S.0. 477(E) dated the 25% July, 1991 issued under Section 29B of the
Industries (Development and Regulation) Act, 1951.

(Placed in Library, See No. LT 9726/2008)

(3) (i) A copy of the Annual Report (Hindi and English versions) of National Council for Cement and Building Materials,
Ballabgarh, for the year 2007-2008, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Council for Cement and
Building Materials, Ballabgarh, for the year 2007-2008.

(Placed in Library, See No. LT 9727/2008)

(4) A copy of the Intellectual Property Appellate Board (Group 'A' and Group 'B') Recruitment Rules, 2008 (Hindi and English

versions) published in Notification No. G.S.R. 345(E) in Gazette of India dated the gth May, 2008 under sub-section (4) of
Section 157 of the Trade Marks Act, 1999.

(Placed in Library, See No. LT 9728/2008)

(5) A copy of the Indian Boiler (Amendment) Regulations, 2008 (Hindi and English versions) published in Notification No. G.S.R.



123 in Gazette of India dated the 5t July, 2008 under sub-section (2) of Section 28 of the Indian Boilers Act, 1923.
(Placed in Library, See No. LT 9729/2008)
(6) A copy each of the following papers (Hindi and English versions) under Section 619A of the Companies Act, 1956:-

(i) Statement regarding Review by the Government of the working of the Jammu and Kashmir Development Finance Corporation
Limited, Jammu, for the year 2007-2008.

(ii) Annual Report of the Jammu and Kashmir Development Finance Corporation Limited, Jammu, for the year 2007-2008,
alongwith Audited Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 9730/2008)

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI D. PURANDESWARI): I beg to
lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Science, Bangalore, for the year 2006-
2007.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Indian Institute of Science, Bangalore, for the year 2006-
2007, together with Audit Report thereon.

(iii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Indian Institute of
Science, Bangalore, for the year 2006-2007.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.
(Placed in Library, See No. LT 9731/2008)

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Shri Lal Bahadur Shastri Rashtriya Sanskrit Sansthan, New
Delhi, for the year 2006-2007, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Shri Lal Bahadur Shastri Rashtriya
Sanskrit Sansthan, New Delhi, for the year 2006-2007.

(Placed in Library, See No. LT 9732/2008)

(4) (i) A copy of the Annual Report (Hindi and English versions) of the Kendriya Hindi Shikshan Mandal (Kendriya Hindi
Sansthan), Agra, for the year 2006-2007.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Kendriya Hindi Shikshan Mandal (Kendriya Hindi
Sansthan), Agra, for the year 2006-2007, together with Audit Report thereon.

(i) A copy of the Review (Hindi and English versions) by the Government of the working of the Kendriya Hindi Shikshan Mandal
(Kendriya Hindi Sansthan), Agra, for the year 2006-2007.

(5) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (4) above.
(Placed in Library, See No. LT 9733/2008)

(6) (i) A copy of the Annual Report (Hindi and English versions) of the Pt. Dwarka Prasad Mishra Indian Institute of Information
Technology, Design and Manufacturing, Jabalpur, for the year 2006-2007.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Pt. Dwarka Prasad Mishra Indian Institute of Information
Technology, Design and Manufacturing, Jabalpur, for the year 2006-2007, together with Audit Report thereon.

(iii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Pt. Dwarka Prasad Mishra
Indian Institute of Information Technology, Design and Manufacturing, Jabalpur, for the year 2006-2007.

(7) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (6) above.



(Placed in Library, See No. LT 9734/2008)

(8) (i) A copy of the Annual Report (Hindi and English versions) of the National Institute of Foundry and Forge Technology,
Ranchi, for the year 2006-2007, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the National Institute of Foundry and
Forge Technology, Ranchi, for the year 2006-2007.

(9) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (8) above.
(Placed in Library, See No. LT 9735/2008)

(10) (i) A copy of the Annual Report (Hindi and English versions) of the Rashtriya Sanskrit Sansthan, New Delhi, for the year
2006-2007, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Rashtriya Sanskrit
Sansthan, New Delhi, for the year 2006-2007.

(11) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (10) above.
(Placed in Library, See No. LT 9736/2008)

(12) (i) A copy of the Annual Report (Hindi and English versions) of the School of Planning and Architecture, New Delhi, for the
year 2006-2007, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the School of Planning and
Architecture, New Delhi, for the year 2006-2007.

(13) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (12) above.
(Placed in Library, See No. LT 9737/2008)

(14) (i) A copy of the Annual Report (Hindi and English versions) of the All India Council for Technical Education, New Delhi, for
the year 2005-2006, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the All India Council for Technical
Education, New Delhi, for the year 2005-2006.

(15) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (14) above.
(Placed in Library, See No. LT 9738/2008)

(16) (i) A copy of the Annual Report (Hindi and English versions) of the All India Council for Technical Education, New Delhi, for
the year 2006-2007, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the All India Council for Technical
Education, New Delhi, for the year 2006-2007.

(17) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (16) above.
(Placed in Library, See No. LT 9739/2008)

(18) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Management, Indore, for the year
2006-2007, alongwith Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Institute of Management,
Indore, for the year 2006-2007.

(19) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (18) above.
(Placed in Library, See No. LT 9740/2008)

(20) (i) A copy of the Annual Report (Hindi and English versions) of the Bharat Shiksha Kosh, New Delhi, for the year 2005-2006,
alongwith Accounts.



(21) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (20) above.
(Placed in Library, See No. LT 9741/2008)

(22) (i) A copy of the Annual Report (Hindi and English versions) of the Indian School of Mines University, Dhanbad, for the year
2006-2007.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Indian School of Mines University, Dhanbad, for the year
2006-2007, together with Audit Report thereon.

(iii) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian School of Mines
University, Dhanbad, for the year 2006-2007.

(23) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (22) above.
(Placed in Library, See No. LT 9742/2008)

(24) (i) A copy of the Annual Report (Hindi and English versions) of the National Council for Promotion of Sindhi Language, New
Delhi, for the year 2006-2007.

(i) A copy of the Annual Accounts (Hindi and English versions) of the National Council for Promotion of Sindhi Language, New
Delhi, for the year 2006-2007, together with Audit Report thereon.

(iii) A copy of the Review (Hindi and English versions) by the Government of the working of the National Council for Promotion
of Sindhi Language, New Delhi, for the year 2006-2007.

(25) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (24) above.
(Placed in Library, See No. LT 9743/2008)

(26) (i) A copy of the Annual Report (Hindi and English versions) of the Sant Longowal Institute of Engineering and Technology,
Sangrur, for the year 2006-2007, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Sant Longowal Institute of
Engineering and Technology, Sangrur, for the year 2006-2007.

(27) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (18) above.
(Placed in Library, See No. LT 9744/2008)

(28) (i) A copy of the Annual Report (Hindi and English versions) of the University of Delhi (Part- I and II), Delhi, for the year
2006-2007.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the University of Delhi (Part- I and
II), Delhi, for the year 2006-2007.

(29) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (28) above.

(Placed in Library, See No. LT 9745/2008)

(30) A copy each of the following Notifications (Hindi and English versions) under Section 24 of the All India Council for
Technical Education Act, 1987:-

(i) The All India Council for Technical Education admission of Students in Degree Engineering Programmes through

lateral entry Regulations 2007, published in Notification No. F37-3/Legal/2007 in Gazette of India dated the 23 rd
February, 2007.

(i) The All India Council for Technical Education (Group 'A", 'B' and 'C' posts) Recruitment Regulations, 2007, published
in Notification No. F. No. 37-3/Legal(iii)/2007 in Gazette of India dated the 2nd November, 2007.

(31) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (30) above.
(Placed in Library, See No. LT 9746/2008)

(32) A copy each of the following Notifications (Hindi and English versions) issued under Section 43 of the Maulana Azad



National Urdu University Act, 1996:-

(i) Notification No. 7 published in weekly Gazette of India dated the 16 February, 2007, making certain amendment
to the Statute 39 of the Statutes of Maulana Azad National Urdu University Act, 1996.

(ii) Notification No. 24 published in weekly Gazette of India dated the 16t June, 2007, making certain amendment to
the Statute 2 of the Statutes of Maulana Azad National Urdu University Act, 1996.

(Placed in Library, See No. LT 9747/2008)

(33) A copy each of the following Notifications No. 217 (Hindi and English versions) published in Gazette of India dated the 2™
November, 2007, containing First Ordinance on admission to the University, and the Degrees, Diplomas and Certificates,
under sub-section (2) of Section 46 of the Manipur University Act, 2005.

(Placed in Library, See No. LT 9748/2008)

(34) A copy of the Notification No. A.U./Comm.Sec./St.30(5)A/2008 (Hindi and English versions) published in Gazette of India

dated the 161 February, 2008, making certain amendments/deletion to the Clause (ii) and (iii) of the Statute 30(5) of the
University of Allahabad Act, 2005, concerning to the Constituent Institutes issued under Section 28 of the said Act.

(Placed in Library, See No. LT 9749/2008)

(35) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Advanced Study, Shimla, for the year
2006-2007, along with Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Institute of Advanced
Study, Shimla, for the year 2006-2007.

(36) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (35) above.
(Placed in Library, See No. LT 9750/2008)

(37) A copy of the Resolution (Hindi and English versions) with regard to Central Educational Institutions (Reservation in
Admission) Act, 2006.

(38) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (37) above.

(Placed in Library, See No. LT 9751/2008)

(39) A copy of the Annual Accounts (Hindi and English versions) of the Indira Gandhi National Open University, New Delhi, for
the year 2006-2007, together with Audit Report thereon.

(40) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (39) above.
(Placed in Library, See No. LT 9752/2008)
(41) (i) A copy of the Annual Report (Hindi and English versions) of the Assam University, Silchar, for the year 2007-2008.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Assam University, Silchar, for the
year 2007-2008.

(Placed in Library, See No. LT 9753/2008)

(42) A copy of the Annual Accounts (Hindi and English versions) of the North-Eastern Hill University, Shillong, for the year 2006-
2007, together with Audit Report thereon.

(43) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (42) above.

(Placed in Library, See No. LT 9754/2008)



(44) A copy of the Annual Accounts (Hindi and English versions) of the Assam University, Silchar, for the year 2006-2007,
together with Audit Report thereon.

(45) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (44) above.
(Placed in Library, See No. LT 9755/2008)
(46) (i) A copy of the Annual Report (Hindi and English versions) of the Nagaland University, Kohima, for the year 2006-2007.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Nagaland University, Kohima, for
the year 2006-2007.

(47) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (46) above.
(Placed in Library, See No. LT 9756/2008)

(48) (i) A copy of the Annual Report (Hindi and English versions) of the University of Allahabad, Allabhabad, for the year 2005-
2006.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the University of Allahabad,
Allabhabad, for the year 2005-2006.

(49) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (48) above.
(Placed in Library, See No. LT 9757/2008)

(50) A copy each of the following Notifications (Hindi and English versions) under Section 26 of the University Grants
Commission Act, 1956:-

(i The University Grants Commission (Minimum Standards of Instruction for the Grant of the Master's Degree through
Formal Education) Regulations (First Amendment), 2007 published in Notification No. 11 in weekly Gazette of India

dated the 15t March, 2008.

(i)  The University Grants Commission (Minimum Standards of Instruction for the Grant of the First Degree through
Formal Education) Regulations (First Amendment), 2007 published in Notification No. 15 in weekly Gazette of India

dated the 14 April, 2008.
(51) Two statements (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (50) above.
(Placed in Library, See No. LT 9758/2008)

(52) (i) A copy of the Annual Report (Hindi and English versions) of University Grants Commission, New Delhi, for the year
2006-2007.

(ii) A copy of the Annual Accounts (Hindi and English versions) of University Grants Commission, New Delhi, for the year 2006-
2007, together with Audit Report thereon.

(i) A copy of the Review (Hindi and English versions) by the Government of the working of the University Grants Commission,
New Delhi, for the year 2006-2007.

(53) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (52) above.
(Placed in Library, See No. LT 9759/2008)

(54) A copy of the Annual Accounts (Hindi and English versions) of the Sardar Vallabhbhai National Institute of Technology,
Surat, for the year 2006-2007, together with Audit Report thereon.

(55) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (54) above.
(Placed in Library, See No. LT 9760/2008)

(56) (i) A copy of the Annual Report (Hindi and English versions) of the National Institute of Technology, Durgapur, for the year



2006-2007, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the National Institute of Technology,
Durgapur, for the year 2006-2007.

(57) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (56) above.
(Placed in Library, See No. LT 9761/2008)

(58) (i) A copy of the Annual Report (Hindi and English versions) of the National Institute of Technology, Hazratbal, for the year
2006-2007, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the National Institute of Technology,
Hazratbal, for the year 2006-2007.

(59) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (58) above.
(Placed in Library, See No. LT 9762/2008)

(60) (i) A copy of the Annual Report (Hindi and English versions) of the Motilal Nehru National Institute of Technology,
Allahabad, for the year 2006-2007, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Motilal Nehru National Institute of
Technology, Allahabad, for the year 2006-2007.

(61) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (60) above.
(Placed in Library, See No. LT 9763/2008)

(62) (i) A copy of the Annual Report (Hindi and English versions) of the National Institute of Technology, Jamshedpur, for the
year 2006-2007, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the National Institute of Technology,
Jamshedpur, for the year 2006-2007.

(63) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (62) above.
(Placed in Library, See No. LT 9764/2008)

(64) (i) A copy of the Annual Report (Hindi and English versions) of the Maulana Azad National Institute of Technology, Bhopal,
for the year 2006-2007, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the working of the Maulana Azad National Institute
of Technology, Bhopal, for the year 2006-2007.

(65) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (64) above.
(Placed in Library, See No. LT 9765/2008)

(66) (i) A copy of the Annual Report (Hindi and English versions) of the National Institute of Technology, Hamirpur, for the year
2006-2007, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the National Institute of Technology,
Hamirpur, for the year 2006-2007.

(67) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (66) above.
(Placed in Library, See No. LT 9766/2008)

(68) (i) A copy of the Annual Report (Hindi and English versions) of the Malaviya National Institute of Technology, Jaipur, for the
year 2006-2007.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Malaviya National Institute of Technology, Jaipur, for the
year 2006-2007, together with Audit Report.



(iii) A copy of the Review (Hindi and English versions) by the Government of the working of the Malaviya National Institute of
Technology, Jaipur, for the year 2006-2007.

(69) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (68) above.

(Placed in Library, See No. LT 9767/2008)

(70) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Council of Social Science Research, New Delhi, for
the year 2006-2007, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Council of Social Science
Research, New Delhi, for the year 2006-2007.

(71) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (70) above.

(Placed in Library, See No. LT 9768/2008)

THE MINISTER OF STATE IN THE DEPARTMENT OF COMMERCE, MINISTRY OF COMMERCE AND INDUSTRY AND
MINISTER OF STATE IN THE MINISTRY OF POWER (SHRI JAIRAM RAMESH): I beg to to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Tobacco Board, Guntur, for the year 2006-2007,
alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Tobacco Board, Guntur, for the
year 2006-2007.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 9769/2008)

(3) The Rubber Board (Rubber Production Commissioner and Secretary) Recruitment Rules, 2008 (Hindi and English versions)
published in Notification No. G.S.R. 205(E) in Gazette of India dated the 25™ March, 2008 under sub-section (3) of Section

25 of the Rubber Act, 1947 together with a corrigendum published in Notification No. G.S.R. 318(E) dated the 30% April,
2008.

(Placed in Library, See No. LT 9770/2008)

(4) A copy of the Agricultural and Processed Food Products Export Development Authority (Amendment) Rules, 2007 (Hindi and

English versions) published in Notification No. S.0. 961(E) in Gazette of India dated the 13™ June, 2007 under Section 34
of the Agricultural and Processed Food Products Export Development Authority Act, 1985.

(Placed in Library, See No. LT 9771/2008)

(5) A copy each of the following Notifications (Hindi and English versions) under sub-section (3) of Section 17 of the Export
(Quality Control and Inspection) Act, 1963:-

()] The Export of Milk Products (Quality Control, Inspection and Monitoring) Amendment Rules, 2007, published in
Notification No. S.0. 1397 in Gazette of India dated the 12t May, 2007.

(ii)  The Export of Fresh, Frozen and Processed Fish and Fishery Products (Quality Control, Inspection and Monitoring)
Amendment Rules, 2006, published in Notification No. 5.0. 612 in Gazette of India dated the 3rd March, 2007.

(iii)  The Export of Bivalve Molluscs (Quality Control, Inspection and Monitoring) Amendment Rules, 2007, published in
Notification No. S.0. 763(E) in Gazette of India dated the 15th May, 2007.

(Placed in Library, See No. LT 9772/2008)



(6) (i) A copy of the Annual Report (Hindi and English versions) of the Spices Board, Cochin, for the year 2007-2008.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Spices Board, Cochin, for the year 2007-2008, together
with Audit Report thereon.

(iii) A copy of the Review (Hindi and English versions) by the Government of the working of the Spices Board, Cochin, for the
year 2007-2008,

(Placed in Library, See No. LT 9773/2008)

(7) (i) A copy of the Annual Report (Hindi and English versions) of the Export Promotion Council for EOUs and SEZs, New Delhi,
for the year 2007-2008, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Export Promotion Council for
EOUs and SEZs, New Delhi, for the year 2007-2008.

(Placed in Library, See No. LT 9774/2008)

(8) A copy each of the following Notifications (Hindi and English versions) under sub-section (3) of Section 17 of the Export
(Quality Control and Inspection) Act, 1963:-

() The Export of Fresh, Frozen and Processed Fish and Fishery Products (Quality Control, Inspection and Monitoring)
Amendment Rules, 2008 published in Notification No. 5.0. 1519 in Gazette of India dated the 28" June, 2008.

(iiy  The Export of Egg Products (Quality Control, Inspection and Monitoring) Amendment Rules, 2008 published in
Notification No. S.0. 1516 in Gazette of India dated the 28t June, 2008.

(iii)  The Export of Fresh Poultry meat Products (Quality Control, Inspection and Monitoring) Amendment Rules, 2008
published in Notification No. S.0. 1517 in Gazette of India dated the 28" June, 2008.

(iv) The Export of Honey (Quality Control, Inspection and Monitoring) Amendment Rules, 2008 published in
Notification No. S.0. 1518 in Gazette of India dated the 28" June, 2008.

(V) The Export of Milk Products (Quality Control, Inspection and Monitoring) Amendment Rules, 2008 published in
Notification No. S.0. 1515 in Gazette of India dated the 28th June, 2008.

(Placed in Library, See No. LT 9775/2008)

(9) A copy each of the following papers (Hindi and English versions) under sub-section (1) of section 619A of the Companies
Act, 1956:-

(a) (i) Review by the Government of the working of the MMTC Limited, New Delhi, for the year 2007-2008.

(ii) Annual Report of the MMTC Limited, New Delhi, for the year 2007-2008, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 9776/2008)
(b) (i) Review by the Government of the working of the STCL Limited, Bangalore, for the year 2007-2008.

(if) Annual Report of the STCL Limited, Bangalore, for the year 2007-2008, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 9777/2008)
() (i) Review by the Government of the working of the PEC Limited, New Delhi, for the year 2007-2008.

(ii) Annual Report of the PEC Limited, New Delhi, for the year 2007-2008, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 9778/2008)

(10) (i) A copy of the Annual Report (Hindi and English versions) of the National Centre for Trade Information, New Delhi,



for the year 2007-2008, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the National Centre for Trade
Information, New Delhi, for the year 2007-2008.

(Placed in Library, See No. LT 9779/2008)

(11) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Packaging, Mumbai, for the year
2007-2008, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Institute of
Packaging, Mumbai, for the year 2007-2008.

(Placed in Library, See No. LT 9780/2008)

(12) (i) A copy of the Annual Report (Hindi and English versions) of the Footwear Design and Development Institute,
Noida, for the year 2007-2008, alongwith Audited Accounts.

(if) A copy of the Review (Hindi and English versions) by the Government of the working of the Footwear Design and
Development Institute, Noida, for the year 2007-2008.

(Placed in Library, See No. LT 9781/2008)

(13) (i) A copy of the Annual Report (Hindi and English versions) of the Sports Goods Export Promotion Council, New Delhi, for
the year 2007-2008, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Footwear Design and
Development Institute, Noida, for the year 2007-2008.

(Placed in Library, See No. LT 9782/2008)

(14) (i) A copy of the Annual Report (Hindi and English versions) of the Council for Leather Exports, Chennai, for the year 2007-
2008, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the working of the Council for Leather Exports,
Chennai, for the year 2007-2008.

(Placed in Library, See No. LT 9783/2008)

(15) (i) A copy of the Annual Report (Hindi and English versions) of the CAPEXIL (Chemicals and Allied Products Export
Promotion Council), Kolkata, for the year 2007-2008, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the CAPEXIL (Chemicals and
Allied Products Export Promotion Council), Kolkata, for the year 2007-2008.

(Placed in Library, See No. LT 9784/2008)

(16) (i) A copy of the Annual Report (Hindi and English versions) of the Plastics Export Promotion Council, Mumbai, for the year
2007-2008, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Plastics Export Promotion
Council, Mumbai, for the year 2007-2008.

(Placed in Library, See No. LT 9785/2008)

(17) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Foreign Trade, New Delhi, for the year
2007-2008, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Institute of Foreign
Trade, New Delhi, for the year 2007-2008.

(Placed in Library, See No. LT 9786/2008)

(18) (i) A copy of the Annual Report (Hindi and English versions) of the CHEMEXCIL (Basic Chemicals, Pharmaceuticals and
Cosmetics Export Promotion Council), Mumbai, for the vear 2007-2008, alonawith Audited Accounts.



(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the CHEMEXCIL (Basic
Chemicals, Pharmaceuticals and Cosmetics Export Promotion Council), Mumbai, for the year 2007-2008.

(Placed in Library, See No. LT 9787/2008)

(19) (i) A copy of the Annual Report (Hindi and English versions) of the Pharmaceuticals Export Promotion Council, Hyderabad,
for the year 2007-2008, alongwith Audited Accounts,

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Pharmaceuticals Export
Promotion Council, Hyderabad, for the year 2007-2008.

(Placed in Library, See No. LT 9788/2008)

(20) (i) A copy of the Annual Report (Hindi and English versions) of the EEPC (Formerly Engineering Export Promotion Council)
India, Kolkata, for the year 2007-2008, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the EEPC India (Formerly
Engineering Export Promotion Council), Kolkata, for the year 2007-2008.

(Placed in Library, See No. LT 9789/2008)

(21) A copy of the Agricultural and Processed Food Products Export Development Authority (Amendment) Rules, 2008 (Hindi

and English versions) published in Notification No. 2835 in the Gazette of India dated the 3" December, 2008 under Section 34
of the Agricultural and Processed Food Products Export Development Authority Act, 1985.

(Placed in Library, See No. LT 9790/2008)

(22) A copy each of the following Notification (Hindi and English versions) issued under Tobacco Board Act, 1975:-

0] 5.0.959 (E) published in Gazette of India dated the 13t June, 2007 relaxing the operation of the provision of section
10 of the Tobacco Board Act, 1975 in the State of Andhra Pradesh for the period commencing from the date of
publication of this Notification and ending up to 15" September, 2007, and permits the sale of excess FCV tobacco
crop of the registered growers and unauthorized FCV tobacco crop of the unregistered growers at the auction platforms
authorized by the Tobacco Board.

(i)  S.0.960 (E) published in Gazette of India dated the 13™ June, 2007 authorizing the Tobacco Board to admit, from the
date of publication of this Notification and up to 15" September, 2007, the registered traders and dealers of the
Tobacco Board to purchase, at its auction platforms in the State of Andhra Pradesh the excess FCV tobacco produced
by the registered growers and the FCV tobacco produced by unregistered growers in the State of Andhra Pradesh,
subject to certain conditions.

(i)  S.0. 1596 (E) published in Gazette of India dated the 15t July, 2008 authorizing the Tobacco Board to admit, from the
date of publication of this Notification and up to 15t September, 2008, the registered traders and dealers of the
Tobacco Board to purchase, at its auction platforms in the State of Andhra Pradesh the excess FCV tobacco produced
by the registered growers and the FCV tobacco produced by unregistered growers in the State of Andhra Pradesh,
subject to certain conditions.

(iv)  S.0. 1597 (E) published in Gazette of India dated the 15! July, 2008 relaxing the operation of the provision of the
Section 10 of the Tobacco Board Act, 1975, in the State of Andhra Pradesh for the period commencing from the date
of publication of this notification and ending upto 15t September, 2008, and permit the sale of excess FCV tobacco
crop by the registered growers and unathorised FCV tobacco crop of the unregistered farmers at the auction platform
authorized by the Tobacco Board.

V) S.0. 1598 (E) published in Gazette of India dated the 15t July, 2008 authorizing the Tobacco Board to admit, from the
date of publication of this Notification and up to 30t April, 2009, the registered traders and dealers of the Tobacco
Board to purchase, at its auction platforms in the State of Karnataka, the excess FCV tobacco produced by the
registered growers and the FCV tobacco produced by unregistered growers in the State of Karnataka, subject to certain
conditions.



vi)

S.0. 1599 (E) published in Gazette of India dated the 15t July, 2008 relaxing the operation of the provision of the
Section 10 of the Tobacco Board Act, 1975, in the State of Karnataka for the period commencing from the date of

publication of this notification and ending upto 30t April, 2009, and permit the sale of excess FCV tobacco crop of the
registered growers and unathorised FCV tobacco crop of the unregistered farmers at the auction platform authorized by

the Tobacco Board.
(Placed in Library, See No. LT 9791/2008)



